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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  1810/2021

STATE BANK OF INDIA                                Appellant(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

 
Date : 05-08-2022 This appeal was mentioned today.

CORAM : 
         HON'BLE MR. JUSTICE S. ABDUL NAZEER
         HON'BLE MR. JUSTICE J.K. MAHESHWARI

For Appellant(s) Mr. Mukul Rohatgi,Sr.Adv. (Mentioned by)
Mr. Raunak Dhillon,Adv.
Ms. Ananya Dhar Choudhury,Adv.
For M/S. Cyril Amarchand Mangaldas Aor, AOR

                   
For Respondent(s)

Mr. Gurmeet Singh Makker, AOR

Mr. S. S. Shroff, AOR
                    

          UPON being mentioned the Court made the following
                             O R D E R

List after eight weeks.

(ANITA MALHOTRA)                          (KAMLESH RAWAT)
   AR-CUM-PS                                COURT MASTER
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